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(C) The purchase of sucb equipment 
from foreign countries i$ governed by the 
Techoolo8Y Policy Statement and the import 
policy which is issued ever~ year. The 
import policy (or 1985·86 is under for­
mulation. 

nefelopment of T.ransport and ComQlunl­

catloa Durlog Seventb Plaq 

2447. SHRI CHITTA MAHATA : Will 
, . the Minister of PLANNI .~ be pleased to 

state : 

(a) whether Government propose to 
take some progressive teps for the develop .. 
ment of transport and communication in 
the country during the Seventh. Five Year 
Plan; and 

(b) if so, the details thereof 7 

THB ,MINISTER OF STATE IN THE 
MINISTRY OF PLANNI ' G (SHRI K.R. 
NARAYANAN) : (a) and (b) . The Seventh 
Five Year Plan is still under preparation. 
However, the Plan approach to Transport 
and Communication "as indi at d in 
the document on the •• Approach to the 
Seventh Five Year Plan" which was laid on 
the Table of Lolc Sabha OQ the 30th July. 
1984 .. 

Lien in -Parent Department Aft r 
Joining Nationalised Baoks 

2448. SHRI lITENDRA PRASADA: 
Will the PRIME MINISTER be pleased to 
tate: 

(a) whether persons joining oafionali~ed 
banks such as Syndicate Ban. Or; nta) 
Bank of Commerce etc. as Hindi Officers 
\\ itb Jess than 10 years Government service 
are allowed to keep lien in tbeir parent 
office so as to allow them to avail them­
selves of pensionary benefits; 

(b) if so. whether persons selected as 
such with morc than 10 year Government 
service are not allowed to retain their line 
for this purpose; 

(c) if so, the justification tberefo~; ~nd 

. (d) the action being taken by Govern­
ment to allow such ..,er oos with 13·14 
years Government service to keep lien in 
their parent office 0 that they may also 
avail themselves of the pensionary bcbefits 7 

THB MINISTER OF STATE IN THE 
DEPARTMENT OF PBRSONNEL AND 
ADMIN ISTRATIVB REFORMS AND 
CULTURE (SHRI K.P. SINGH DBO) : 
(a), (b), (C) & (d) Nationalised bank: ~re 
treated as autonomous bodie contrQlJed 
aod finanqed wholJy' or sub tantially by tbe 
Central Government for the purpose of 
grant of prorata retirement benefits to the 
permanent Centra I Government employees, 
who take up appointments in the b nks 
with proper perm is ion and are subseque~tJy 
ab orbed therein with the approval of their 

_ parent Departtn nt. As per the exi ting 
instrucUo'os issued by th Government, 
pt:rmancnt Government servants, who take 
up appointment in autonom Us bodies, 
may be aHowed to retain their lien in the 
parent 'cadre for a pecifted, period, subject 
to certain condition . 

[Translallon} 

810gs Plant in Mahar shtra 

2449. SHRI R .M. BHOY : WiJl the 
PRIME MIN 1ST R be plea ed to state: 

('a) whether the Union · ovetbment r 
making effort to set up oon biogas plants 
in various States; 

(b) if o. tbe d tails of tOt( pr ress 
made in thj regard so far; and 

(c) the number of bio .. ns plants eel up 
in Maharashtra so far and the number of 
bio .. gas pJant ptop sed to be t up dutipg 
the current financial year 1 

T a MINISTER OF STATB IN THE 
MINISTRY OF SCH3NCE AND T CR. 
NOLO Y AND IN THB DEPARTMENTS 
OF OCEAN D VELOPMENT, ATOMIC 

NBRGY. SPACE AND . LECTRON CS 
(SHRI SHIVRAJ V. PATIL): (a) to (C) 
Setting up of family type biogas pl~nts a as 
part of 'National Proj ct on Biogas 

eveloprnent' by the Government has been 
Ullder impJemention since 1981-82. SimiJarly 
commllnity and institutional boigas plant 
oHarge izes are also being e tabHshed under 
a demon tration scheme for communities 
and institutions in various States in~Juding 
Maharash-tra. Information indicating the 
State-wise achievement up to February. 1985 
in re peet of family type biogas plants for 
National Project OQ Biogas Dev topment. 




